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- Por the apelicant s None

For the respondents s Mr, K, Chakraborty, counsel

Heard on 1 ‘20. 4, 2000 Order on 3 20,4, 2000
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When the matter is taken us for orders, none appeal;s
for the aprlicant, Ld, ceunsel, _lﬁ*xr. Ko &Sdcraberty APPEArS
en behalf of the alleged contemners. It appears from the
records that the ayplieant did not comply with the onder dated
17,2, 2000 passed by this Tribunal in this matter,
2. Congidering the above, the contempt petition is hereby

of
disposedfawarding no ocosts,

MEMBER(A) | ‘ MEMBER(J)



